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(b) and (c). It is proposed to go ahcad with
the proposed Film Council as the Goverrment
think that it would be in the public interest as
also in the interest of the film industry itself.
The details of the proposal are being worked
out. The purpose of the proposed Council is
to regulate the affairs of the film industry ard
to advise the Government on matters connected
with production and distribution of films,
prescribe stardards for the quality of films, ete.

Ceiling for Famine Relief in
Rajasthan

*1039. SHRI V.NARASIMHA RAO : Will
the Minister of 1COD AND AGRICULTURE
be pleased to statc:

(a) whether the Rajasthan Government has
asked the Centre to fix a ceiling for famine
relief during the currert fiscal year;

(b) if so, the ceiling proposed by the State
Government; and

(c) the reaction of Government in regard
thereto ¢

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT & COOFE-
RATION (SHRI ANNASAHIB SHINDE
(a) to (c). No ceiling of expenditure as such
has been suggested by the Goverrment of
Rajasthan to the Goverr ment of Irdia so far,
regardirg drought relief measures in 1970-71.
It has been decided, however, to depute a
Central Team of cfficers to visit the State shortly
in order to assess the situation and make suit-
able recommendations in the matter.

Nationalisation of Wholesale
Trade in Foodgrains

*1040. SHRI BEDABRATA BARUA : Will
the Minister of FOODAND AGRICULTURE
be pleased to state:

(2) whether ithas been decided tonationalise
the wholesale trzde in fcodgrains pursuart to
the resolution of the rulirg pzrty at BEombay
last December; and

(b) if so, what measures have been taken to
take over the foodgrains trade ?
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THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND CO-
OPERATICN (SHRI ANNASAHIB SHINDE):
(a) and (b). State trading has already been
extended to cover a sigoificant portion of tke
foodg trade. Foodg being p d
by the Food Corporation of India and the other
public agencies are beirg distributed through
the public distributicn system so as to protect
the interests both of tke preducers ard the
CONSUumeTs,

Setting up a Body on Wage
Structure of Agricultural
LakLour

*1341. SHRI HIMATSINCKA :  Will the
Minister of LALOUR AMD FEREHARILITA-
TION be pleased to state :

(a) whether any naticral Ledy has been
assigned the work of going into the wage struc-
ture of agricultural labour; if so, the composi-
tion of this body and its tcrms of refirence; and

(b) if not, whether such a bedy is  being

constituted; if so, the proposed composition of
the body and its terms ?

‘THE MINISTER OF LALOUR AND RE-
HABILITATION (SHRID. SANJIVAYYA) :
(a) No, Sir.

(b) There is no such proposal.
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